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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, HYDERABAD BENCH
AT HYDERABAD.
ODAONOC o\‘»\%. /97
(0. A.S.R.NO,2226/97.)

Date: 24th July,1997.

Between?

1. G.Gnanesw,r Rao. (4
2. abdul Jaleel. ‘

3. Sono Dastagiri.
4. LakShmaPﬂa.

5. Ram Kilavan.

6. N.Ramadass.

7c £d,., Usman.

8, Sd. Umran.

9. R-M&hanandu.
IO.Ahlnad Alio
11.M.K.Ghosh.
12.Arjun Koet.
13.A0FreddYo
14.8.N.Nagarajuly.
15.Poornavashi Ram.
16. J.B.P, Singh. .o Applicants.

and

1. Union of India represented by General
Manager, South Central Railway, Rail
Nilayam, Secunderabad - 500 071.

2. Divisional Railwyy Manager, South Central
Railw.y, Guntgkal Division, Guntakal,
Anantﬁapur District.

3. Senior Divisional Personnel Officer,
South Central Railway, Guntakal Divislon,
Guntakal, Ananthapur Distrdict. _

4. Senior Divisional Mechanic,l Engineer (Diesel)
South Central Rzilwpy=cume=Chgirman of the
Selection Committee for selection to the
posts of Pyssenger Drivers, Guntakal bn.,

Guntakal, Ananthapur District. Responaents.
Counsel for the applicants: Sri G.Ramachapdra Rao.
Counsel for the respondents: Sri‘v.Rajeswgra Rao,
CORAM3

HON'BLE SHRI R.RANGARAJAN,MEMBER (A)
HON'BLE SHRI B.S. JAI PARAMESHWAR,Member (J)

| JUDGMENT
(per Hon'ble shri R. Rangarajan,Member(a).

Heard Sri G.Ramachandra Rac for the applicants

and sri V.Rajesw,ra Rao for the respondents.
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There are 16 applicgnts in this O.A.
It is seen from the cause~title that applicants
Nos.s 1, 2, 3 and 4 are Passenger Drivers}aaﬁf
applicantiﬁosoo 5 and 6 are Senior Goods Drivers
and applicant Nos., 7 to 16 are Goods Drivers.
It is stated that applicgntsNos., 1 to 3 are
working as Passenger Drivers for a considerjble
time., Eﬁt selection was held for £illing up
the posts of Passenger Drivers by issuing a
Notification in'accordance with Rule 140 of the
ndian Railw ¥ Establishment Manual, Vol. I
(IREM,) By Proceedings No. G/P.608/I11/FPDR/Vol.16
dated 18=7~1996 of the 3rd respondent herein,

225 drivers were called for the selection to the

post of passenger driverg in the scale of paj of
Rs.1600--2660 (Annexure I to the 0.2.). On the
basis of the selection, a panel was formed
consisting of 74 drivers as seen from Office
order No.29/97 of Mechghicyl Engineering (G./P.608/ITI/FIR
Vol.16 dated 10-7=-1997 (Annexure II to the 0.A.)
The names of the applicants in this O.A., are not
found in the select list dated 10-7-1997. The
applicants contend that three of them in the list
of applicants were already working as Passenger

privers on ad hoc basis and the rest of the




o/

t 3

drivers are fully conversgnt with the running of the "

dptvers 4 b oty U
trains. Hence, superseding them as* jurRtmxr/is not '
justified. They hﬁf&-further submit that the relavent

4 ‘ '

paraLén the IREM Vol, I is not fully followed for
the selection ag the applicants were called for viv-voce
which is not contemplated in the rule, The posts
are to be filled in as non-selection and for that
ineligible czndidates have to be notified in accordance

with Rule 214 of IREM Vol.I.

This O.A., 1s filed for setting aside the
impugned Panel 0.0.No.29/97 Mechynic_ 1l Engineering
(G/P.608/III/¥DR/V01l.16) dated 10=7=1997 and quash

the same with conéequential directions to the

respondents to recyst the panel by including the

names of the applicants at the appropriate places

with all atsendant benefits,
Ny

It is étated that the applicants have
submitted a detailed representation. But the
Repref?ntation (Annexure IV) 1s only enclosed to
the O.A. Even this representation has been made :i
on behalf of the Joint Secretary of All India Loco
Running Staff Association, South Zone., 1t is not
an individual representatien. It may be possibie
that the Railway Administration may not consider :I

this 3 representation if it is not £iled by a |
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recognised Union, But it is not necessary to elaborate
further on this point at this juncture. Further,

the Posts of Goods Drivers are controlled by the

Division. Hence the P:open?zwAuthority to consider
the representation of the applicants is the Divisional

s
Railway Manager or his Subordinate Officqu who 52@‘

obtnafionan e AN niond <] —
in-charge &R aahhasiegtteqé It 1s essential that
the representation should be addressed to the
2nd Respondent, Divisional RailwaylManager, South
Central Railway, Guntakal Division, Guntgkal, so
that he can consider the various contentions raised

in the representation affectively in accordance

with law.

-

ﬁence, it is essential thet the applicants
herein now should submit a detailed representation
to the 2nd Respondent herein either individually or
in one 105’cﬁllectively}to=the=%nd&reaﬁﬂﬂé=nt
making their grievances and also the Various<3viz;kawva
aisficulties—they are—fmedsng which are essential
to be brought to the notice of the 2nd respondent.
e That Ssuch a representation should@ be filed by
the applicants expeditiously so that the whole issue
can be considered by the 2nd respondent and decided

within a short time, In that view, the applicants

should submit their representation as above within

% N




W\

.
t
™

seven days from today. If such g representation is

received, the 2nd respondent should dispoée of the

Same in accordagnce with law, Till such time the

rePresentation is disposed of}the Panel dated 10=7-1997

should not be operzted, If the panel is partially
obecdy tie

operatedk the uiMeoperated portion of the Panel

dated 10==7==1997 should not be operated till the

&bm&hhh¢wt4 T
disposal of the representatiogﬂof the applicantgﬁherein. \

If the applicants fail to submit their representation

within seven days from tod,y, then the respondents

are at liberty to operate the panel without any

reservation.

With the above directions, the 0.A., is

ordered at the admisSion stafje itself, No costs.
éb mﬁz@ﬁ R .RANGARAJAN,
/f@mm (@) MEMBER (A)
Q q . —) "\7 - )
/Date s 24th July,1997,

Dictated in open Court. Q{
E92§= ‘ j } D,
DR S) | ‘
C.C. by 25=7~1997
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Cepy té:

1} The Gemsrel Manager, South Central Railuay, .
Railnilayam, Secundesrabadq .

2% Divisional Railway Menager, South Central Railusy,
Guntekal Djvision, Guntakal, Ananthapur Districts

3§ Senior Divisional Personnel Officdr, Seuth Central Railway,
Guntakal Diviasion, Guatakal, Ananthapur District.

47 The Senior Divisional Mechanical Enginesr (Diesel)
South Central Railusy~cum=Bhairmen of the Selecticn
Committes Par selection to the Posts of Passenger Orivers,
= Guntakal Oivn, Guntakel, Ananthapur Diastricts
S.. Cna cepy to Mr.GJRamachandra Rao, Advocats,CAT,Hyderabad.
65 Ons copy to Mri¥VjRa jeswara Rao, Advocats,CAT,Hyderabadg
74 One copy to DQR(A),CAT.HydarabadE ‘
84 Cne duplicete?
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